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Title: Ruling regarding notices of Adjournment Motion.
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HON. SPEAKER: Please take your seats.
...(Interruptions)

HON. SPEAKER: If you want to say something, I will allow you after Question Hour. Please take your seats.
...(Interruptions)

HON. SPEAKER: Please bear with me and cooperate. After Question Hour, I will surely allow you.

...(Interruptions)



